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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Anand Kumar, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against

overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennat Kolkata

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

) Shri Anand Kumar will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4. Shri Anand Kumar is not eligible for TA/DA and other benefits attached to this transfer
on own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL P
26 O'f/ w
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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"1/ No. : CGPDTM-11018(11)/1/2022-CGPO/510

Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Amit Kumar Kushwaha, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

5 Shri Amit Kumar Kushwaha will report to Head of Office of new place of posting to
work in the Examination group of his discipline, except or otherwise work allotted in earlier
office orders.

4. Shri Amit Kumar Kushwaha is not eligible for TA/DA and other benefits attached to
this transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL a
o/gfs:f'ur'
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1« Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Division, Patent Office, Delhi — for uploading on official website.
3 Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.
6. Guatd file.

faqi# / Date: 06.05.2025
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Office Order

Upon considetation of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Ankur, Assistant Controller of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Ankur will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4. Shri Ankur is not eligible for TA/DA and other benefits attached to this transfer own
request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter of
request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL L
ZCjos1on ™
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Kumar Ravi, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Kumar Ravi will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4. Shri Kumar Ravi is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI. 2
“28|esl2A
(Hemant Sadashiv Borale)
Director,
0O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.

SRS RN



OEn

siefere Huar gmgfsmm/a BHAWAN
T AR OP DB THIE 7. 32/ Plot No, 32
e | v | R e mmm,mwmm BT 14/ Sector 14
mm Office of The Controller General v, _
Patents, Designs & Trade Marks e R Gty
INTELLECTUAL PROPERTY aTfoTsTr 3R ST HaTET R / India
::23,[[?; Designs / Trade Marks Ministry of Cornm;rce & Industry T } et lzsfmm{_]S‘
g;orﬁ]r:ag;jca] Indications / Copyright SET Hate R TR AT RS &3/ E-Mail - gg_nﬁlce,mff@-n, ﬂ
Department for Promotion of Industry and Internal Trade W Website: www.ipindia.gov.in
=g/ No. : CGPDTM-1101 8(11)/1/2022-CGPO/513 faai /Date: 06.05.2025
Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Avinash Patel, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Avinash Patel will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4. Shri Avinash Patel is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL . u
26 [ 0 S-"Vr_
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
18 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Abhishek Kumar, Assistant Controller of Patents
& Designs at own cost in the same capacity with immediate effect to align human resources
against overall strength of technical posts and to achieve the overall organizational goals with
effective career management of the officers.

Present location of Posting | New location of Posting
| Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Abhishek Kumar will report to Head of Office of new place of posting to wortk in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Abhishek Kumar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GI.
5105125~
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
K Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Division, Patent Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PAO, PDTM, Mumbai.
4, Personal file of above mentioned officer.
5. Hindi version follows.
6. Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Dal Chand Sanwat, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting |
Chennai Delhi '

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Dal Chand Sanwat will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Dal Chand Sanwat is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL L
~g[osts—
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Division, Patent Office, Delhi — for uploading on official website.
3 Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file of above mentioned officer.
3 Hindi version follows.
6. Guazrd file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Sanchit Parakh, Assistant Controller of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
[ Delhi Nagpur

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Sanchit Parakh will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4. Shri Sanchit Parakh is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL. | | 5
o

(Hemant Sadashiv Borale)

Director,
O/o CGPDTM

Copy to:-
1; Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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Upon consideration of the request for transfer, the Competent Authority has approved

the transfer & postings at new location of Shri Arpit Singh Thakur, Assistant Controller of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

‘ Present location of Posting | New location of Posting
| Kolkata Delhi

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Arpit Singh Thakur will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except ot otherwise work allotted in earlier office
orders.

4. Shri Arpit Singh Thakur is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Tradg: Marks and
GI. \
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(Hemant Sadashiv Borale)

Director,
O/o CGPDTM

Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Amarish Kumar, Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3 Shri Amarish Kumar will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4. Shri Amarish Kumar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and
GIL . L
oSt
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1 Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
Z; IT Division, Patent Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.
6. Guard file.
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Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Manuj Gangwar, Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall organizational goals with effective career
management of the officers.

Present location of Posting | New location of Posting
Chennai Delhi

2 The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Manuj Gangwar will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in eatlier office orders.

4. Shri Manuj Gangwar is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL =
(Hemant Sacgs. v Borale)
Director,
O/o CGPDTM
Copy to:-

1: Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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BOUDDHIK SAMPADA BHAWAN
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A5 &=l /New Delhi

HRA / India

TN/ Tel = +911125300205
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#=&1/No. : CGPDTM-1 1018(11)/1 /2022-CGPO/520
Office Order

fai® /Date: 06.05.2025

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Shiva Prasad G., Examiner of Patents & Designs
at own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall otganizational goals with effective career

management of the officers.

D’resent location of Posting | New location of Posting#

L Chennai Nagpur

2, The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without

waiting for a substitute or other reason.

3 Shri Shiva Prasad G. will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4. Shri Shiva Prasad G. is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the

matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GIL

Copy to:-

“tlo2r

(Hemant Sadashiv Borale)

Director,
O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

Pay & Accounts Officer, PAO, PDTM, Mumbai.
Personal file of above mentioned officer.

Hindi version follows.
Guard file.

o M L B

IT Division, Patent Office, Delhi — for uploading on official website.
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m GOVERNMENT OF INDIA QTEH' 32/ Plot No. 32
wer | aferee |z R FHRITAT AFIaF vaea, 3FeT 3 =R R HFET 14/ Sector 14
mﬁ?&m Office of The Controller General il I
Patents, Designs & Trade Marks 7 ﬁ'.?vﬂ'thaw Pelh
INTELLECTUAL PROPERTY aforsr ik 3egieT e R / India
::311: Designs / Trade Marks Ministry of Comm;rce & Industry TaW/ T : 4911125300205
gfﬂ\ti‘m&f\:w[ Indications / Copyright mm I AR =aTar s AT/ E-Mail - cgofﬁce.ilnl_@n_ic.in .
Department for Promotion of Industry and Internal Trade &WWIET / Website: www.ipindia.gov.in
#ear/No. : CGPDTM-11018(11)/1/2022-CGPO /521 fe® /Date: 06.05.2025
Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Debmalya Gharai, Examiner of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Debmalya Gharai will report to Head of Office of new place of posting to work in
the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4, Shri Debmalya Gharai is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade,Marks and

GIL. | :
ﬂ@ =3
(Hemant Sadashiv Borale)
Ditector,
O/o CGPDTM
Copy to:-
1% Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.
2, IT Division, Patent Office, Delhi — for uploading on official website.
% Pay & Accounts Officer, PAO, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.
6. Guard file.
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mmgan%miw Office of The Controller General aéE i :
Patents, Designs & Trade Marks Gy
INTELLECTUAL PROPERTY ATy 3t 3eT FarerT AR / India
INDIA e 5
Patents / Designs / Trade Marks Mlnlstry of Commerce & Indust'ry m /1d . ¥ 12555002?5
Gmgmehjcal Indications / Copyright m Hathe 3 AT AT RS §-A/ E-Mail : cgoffice.in@nic.in
s i WHIHT / Website: www.ipindia.gov.in
Department for Promotion of Industry and Internal Trade
#&a1/No. : CGPDTM-1101 8(11)/1/2022-CGPO/522 faai /Date: 06.05.2025
Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Noolu Venkata Satya Chakradhar, Examiner of
Patents & Designs at own cost in the same capacity with immediate effect to align human
resources against overall strength of technical posts and to achieve the overall organizational
goals with effective career management of the officers.

Present location of Posting | New location of Posting
Kolkata Chennai

2. The concerned Head of Office is requested to relieve the officer within 10 days of issue
of this order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Noolu Venkata Satya Chakradhar will report to Head of Office of new place of
posting to work in the Examination group of his discipline, except or otherwise work allotted in
earlier office orders.

4. Shri Noolu Venkata Satya Chakradhar is not eligible for TA/DA and other benefits
attached to this transfer own request except or otherwise mentioned in FR Rules and/or DoPT
Guudelines in the matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL . ,
a8 o5
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:-
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.

Guard file.
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mﬂmm’;m ; Office of The Controller General aéa (L ‘
Patents, Designs & Trade Marks Aew Deh
INTELLECTUAL PROPERTY T 3R 3eaeT Haraa #RC / India
INDIA X )
Patents / Designs / Trade Marks Mil‘l.istly of Commerce & Industry w AT« +911125300205
:;SEEE:;CHI Indications / Copyright mw o7 3 3R ZraTr BT £a/ Ej—xa: :‘:;g.oﬂ'lcg, I[]@:lc in .
Department for Promotion of Industry and Internal Trade e
#&a/No. : CGPDTM-11018(11)/1/2022-CGPO/523 faai® /Date: 06.05.2025
Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Arun Kumar Prasad, Examiner of Patents &
Designs at own cost in the same capacity with immediate effect to align human resources against
overall strength of technical posts and to achieve the overall organizational goals with effective
career management of the officers.

Present location of Posting | New location of Posting
Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Arun Kumar Prasad will report to Head of Office of new place of posting to work
in the Examination group of his discipline, except or otherwise work allotted in earlier office
orders.

4, Shri Arun Kumar Prasad is not eligible for TA/DA and other benefits attached to this
transfer own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the
matter of request transfer.

This issues with the approval of the Controller General of Patents, Designs, TerM}rks-and

h Qs&e\”'ﬁ'ﬂ/od"v(

(Hemant Sadashiv Borale)
Director,
O/o CGPDTM

Copy to:-

1. = Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.

Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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Patents, Designs & Trade Marks ,
INTELLECTUAL PROPERTY AT 3R Sz FaTeT R / India
INDIA ~ e ;
Patents / Designs / Trade Marks Ministry of Commerce & Industry /T 3 AN
Geographical Indications / Copyright m.;r mmm ST s "-ﬂ?/ E-Mail : cgoffice.in@nic.in
RGNIIPM 2 G :
Department for Promotion of Industry and Internal Trade / Website: wi.ipindia gov.in
#&/No. : CGPDTM-11018(11)/1 /2022-CGPO/524 faa® / Date: 06.05.2025

Office Order

Upon consideration of the request for transfer, the Competent Authority has approved
the transfer & postings at new location of Shri Saikat Gayen, Examiner of Patents & Designs at
own cost in the same capacity with immediate effect to align human resources against overall
strength of technical posts and to achieve the overall otganizational goals with effective career
management of the officers.

‘ Present location of Posting | New location of Posting
| Chennai Kolkata

2. The concerned Head of Office shall relieve the officer within 10 days of issue of this
order so as to enable him to join at the new place of posting as mentioned above, without
waiting for a substitute or other reason.

3. Shri Saikat Gayen will report to Head of Office of new place of posting to work in the
Examination group of his discipline, except or otherwise work allotted in earlier office orders.

4, Shri Saikat Gayen is not eligible for TA/DA and other benefits attached to this transfer
own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in the matter
of request transfer.

This issues with the approval of the Controller General of Patents, Designs, Trade Marks and

GL 3
/0_5}80/5‘/'24"
(Hemant Sadashiv Borale)
Director,
O/o CGPDTM
Copy to:- .
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

IT Division, Patent Office, Delhi — for uploading on official website.
Pay & Accounts Officer, PAO, PDTM, Mumbai.

Personal file of above mentioned officer.

Hindi version follows.
Guard file.
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BOUDDHIK SAMPADA BHAWAN
Tdles 32/ Plot No. 32

. GOVERNMENT OF INDIA HFeT 14/ Sector 14
m””i'mim FRET FEaTF v, ¥WFer sikear R ZaNET/ Dwarka SR/ India
s/ Office of The Controller General EINTY / Tel: 4911125300205
SR s Patents, Designs & Trade Marks -390/ E-Mail - cqoffice in@nici
INTELLECTUAL PROPERTY aiforsy 3R 3ehT e ATHEE / Website: sarwipindis.cov.i
INDIA Ministry of Commerce & Industry
Coogmphic i Copyigh ELI L D T S p— -
aiae Department for Promotion of Ind ustry and Internal Trade

HEAT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 314 f&aT1® / Date:07.07.2025
OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Pritish Ranjan Pradhan ,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Ahmedabad Kolkata

2. Shri. Pritish Ranjan Pradhan will report to Head of Office of Kolkata to work
in the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri. Pritish Ranjan Pradhan is not eligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules and /ot
DoPT Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNITPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

3. Hindi version follows.

6. Guard file.
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.' =l e <&t 32/ Plot No. 32
g GOVERNMENT OF INDIA HFET 14/ Sector 14

i FAT FERES v, 3w s RET  zare Dwarka SIRE ) tndia
m ; Office of The Controller General ZIHTY/ Tel: +911125300205
SR T s Patents, Designs & Trade Marks &3/ E-Mai : cgofficein@inic,
INTELLECTUAL PROPERTY aforsa 3R 3@ ey ATHTTE / Website: wawipindia gow i
INDIA Ministry of Commerce & Industry
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HEAT/ No. CGPDTM-11018(1 1)/1/2022-CGPO/ 715~ f&e11/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Sujoy Sarkar , Joint Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

| Present location of posting | New location of posting
Ahmedabad ] Kolkata

2. Shri. Sujoy Sarkar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlie office

3 Shri. Sujoy Sarkar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar ;andey)
Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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T [ e T EICE LUEEEC S ; |,3|Ii| hed m ﬁﬁ ARSI/ Dwarka HE / India
st Office of The Controller General FIHTY/ Tel: +911125300205
AR R Patents, Designs & Trade Marks N MR s s i
; -Mail : cgoffice.in@nic.in

INTELLECTUAL PROPERTY aforsT 3 3e@RT Farey AT 1 Website: wrw imindin.coi
INDIA Ministry of Commerce & Industry / Website: s ipindia.gov.in
e et sz st e S s s
IOy Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 14 fe&&ATH /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Maneesh Kumar Monu,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Ahmedabad Delhi

2. Sh. Maneesh Kumar Monu will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Sh. Maneesh Kumar Monu is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Zandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
0O/o CGPDTM

Copy to:-

1. Sead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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BOUDDHIK SAMPADA BHAWAN
e 32/ Plot No. 32

AR 14/ Sector 14
EX®1/ Dwarka ¥Rd/ India
SN/ Tel: +911125300205

#1/ E-Mail : cgoffice in@nic.in
ATIART / Website: www.ipindia.gov.in

¥%&H/No. CGPDTM-11018 (11)/1/2022-CGPO/ #) ¥

OFFICE ORDER

feie/Date:07.07.2025

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs,
Trade Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-
IPR-I dated 04.07.2025, the Competent Authority has approved the transfer & posting
of Shri Sameer Swarup, Joint Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present location of posting | New location of postin

Ahmedabad Delhi

2. Shri Sameer Swarup will report to Head of Office of Ahmedabad to work in
the Examination group of officer’s discipline, except or otherwise work allotted in

earlier office orders.

3. Shri Sameer Swarup is eligible for TA/DA and other benefits attached to this

transfer in public interest,

4. This issues with the approval of the Controller General of Patents, Designs,

Trade Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment

Copy to:-

O/o0 CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM,

Nagpur,

Trade Marks Registry, Ahmedabad.

2. 1T Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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mﬁw\h; Office of The Controller General m; Tel: +911125300205
e L. Patents, Designs & Trade Marks §3% /E-Mail : cgoffice.inanicy
INTELLECTUAL PROPERTY AONSY AR 3e@hT FHarery ATAIET | Website: www.ipindia.gov.in
INDIA Ministry of Commerce & Industry
mmanidor = o9 3T FAGT IR iR =R s
m— Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-1101 8(11)/1/2022-cGroy 737 fee% /Date:07.07.2005

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shej Vikash Sharma, Joint Controller

ﬁresent location of posting | New location of posting |
Kolkata | Delhi

3. Shri Vikash Sharma js not eligible for TA/DA and other benefits attached to the
transfer on own fequest except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patens, Designs, Trade

Marks and GI.
(Satyendra%frz;andey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhj, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbaj.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file,
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BOUDDHIK SAMPADA BHAWAN
TATEe 32/ Plot No. 32

/FET 14/ Sector 14
G@RI/ Dwarka 5RE/ India
SIHTY / Tel: 911125300205
"—ﬁ'ﬂ' / E-Mail : cgoffice.in@nic.in
/ Website: www.ipindia.gov.in

HEAT/ No. CGPDTM-1101 8(11)/1/2022-cGPO/ 337

OFFICE ORDER

f&aT®h/ Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Pankaj Prabhakar Borkar, Joint
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

@esent location of posting | New location of postin

] Kolkata Nagpur

2 Shri Pankaj Prabhakar Borkar will report to Head of Office of Nagpur to work
in the Examination group of officer’s discipline, except or otherwise work allotted in earlier

office orders.

3. Shri Pankaj Prabhakar Borkar js not eligible for TA/DA and other benefits
attached to the transfer on own fequest except or otherwise mentioned in FR Rules and/or

DoPT Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

(Satyendra Kumj Pandey)

Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment

Marks and GI.

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 33Y f&&1% /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Sharana Gouda, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Chennai

2. Dr. Sharana Gouda will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Dr. Sharana Gouda is not eligible for TA/DA and other benefits atrached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendriﬁlgx;ley)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai,

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/ No. CGPDTM-1 1018(11)/1/2022-CGPO/ 338~ f&eT1%h /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Piyush Garg, Deputy Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Piyush Garg will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in carlier office
orders. '

3. Shri Piyush Garg is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumariiandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEZT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 13¢ f&&11® / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri K Varaprasad, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting [ New location of posting
Kolkata Chennai

2. Shri K Varaprasad will report to Head of Office of Chennai to work in the
Examination group of officer’s dis ipline, except or otherwise work allotted in earlier office
orders. -

3. Shri K Varaprasad is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi - for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

3. Hindi version follows.

6. Guard file.
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m"“i‘ i R FRTET FEodTE v, 3Fer ke R ZARET/ Dwarka TR/ India
st/ Office of The Controller General TN/ Tel: +911125300208
FRTgE T o Patents, Designs & Trade Marks $-3Y9/ E-Mail : cgoffice in@nic.in
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO, 3% f&eT / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authotity has
approved the transfer & posting at new location of Shri Praveen Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2. Shri Praveen Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Praveen Kumar is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 333

OFFICE ORDER

Upon consideration of the request for transfer,

f&F® / Date:07.07.2025

the Competent Authority has

approved the transfer & posting at new location of Shri Arvind Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Kolkata

Delhi

% Shri Arvind Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3 Shri Arvind Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/ot DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(1 1)/1/2022-CGP0O/339 &=/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Vipin Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

Z Shri Vipin Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri Vipin Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Sétyendra%ufn‘jlgndey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai,

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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BOUDDHIK SAMPADA BHAWAN
©Test 32/ Plot No. 32
HFET 14/ Sector 14
AN/ Dwarka AR/ India
m!'l‘el: +911125300205
§-AF / E-Mail : cgoffice in@nic.in
-/ Website: www.ipindia,gov.in

&A1/ No. CGPDTM-11018(11)/1/2022-CGPO; F4

OFFICE ORDER

&=/ Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Rohit Kumar Mishra , Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Kolkata Delhi

2 Shri Rohit Kumar Mishra will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3. Shri Rohit Kumar Mishra is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guatd file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO,/ 4) f&&1 / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shii Sumit Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2, Shri Sumit Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Sumit Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEI/ No. CGPDTM-11018(11)/1 /2022-CGPO/ FY L f&&T / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of SHRI SAMARPIT DIXIT,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Kolkata Mumbai

2 SHRI SAMARPIT DIXIT will report to Head of Office of Mumbai to wotk in
the Examination group of officer’s discipline, except or otherwise work allotted in eatlier
office orders.

3. SHRI SAMARPIT DIXIT is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/ot DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ FM3 f&a1% /Date:07.07.2025
OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Dilip Dandotiya, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2. Shri Dilip Dandotiya will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

; Shri Dilip Dandotiya is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Sarath P., Assistant Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Chennai

2. Dr. Sarath P. will report to Head of Office of Chennai to work in the Examination
group of officer’s discipline, except or otherwise work allotted in earlier office orders,

3. Dr. Sarath P. is not eligible for TA/DA and other benefits attached to the transfer
On own request except or otherwise mentioned in FR Rules and/or DoPT Guidelines in
the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows,

0. Guard file.
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HEET/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 34§~ {11/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Makireddi Kireeti, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata _Chennai

2 Shri Makireddi Kireeti will report to Head of Office of Chennai to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

;) Shri Makireddi Kireeti is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kum:? Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TTET/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 3}Y{ fe&&T%h /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Shagun Garg, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Shagun Garg will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Shagun Garg is not eligible for TA/DA and other benefits atrached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shei Mahendra Kumar Gameti,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
| Kolkata Delhi

2. Shri Mahendra Kumar Gameti will report to Head of Office of Delhi to wotk in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

;- Shri Mahendra Kumar Gameti is not eligible for TA/DA and other benefits
attached to the transfer on own request except of otherwise mentioned in FR Rules and/or
DoPT Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra%ﬂf;)dcy)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad,

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TET/ No. CGPDTM-11018(1 1)/1/2022-CGPO/ 148 f&s1e / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Raman Yadav, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2. Shri Raman Yadav will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders,

3. Shri Raman Yadav is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumaj Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/0 CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 349 f&A1%/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shti CH SREE RAMA LINGA
PRASAD, Assistant Controller of Patents & Designs at own cost in the same capacity
with immediate effect.

Present location of posting | New location of posting
Kolkata Chennai

2. Shri CH SREE RAMA LINGA PRASAD will report to Head of Office of
Chennai to work in the Examination group of officer’s discipline, except or otherwise
work allotted in earlier office orders.

3 Shri CH SREE RAMA LINGA PRASAD is not eligible for TA/DA and other
benefits attached to the transfer on own request except or otherwise mentioned in FR
Rules and/or DoPT Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra %mﬁrt:dey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 350

OFFICE ORDER

&= /Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Sukanya Chattopadhyay, Joint
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Delhi Kolkata

2. Dr. Sukanya Chattopadhyay will report to Head of Office of Kolkata to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier

office orders.

3 Dr. Sukanya Chattopadhyay is not eligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules and/or

DoPT Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.



OER
4
dicfos Fuer

GOVERNMENT OF INDIA

digfs wuer sae
BOUDDHIK SAMPADA BHAWAN
TATesT 32/ Plot No. 32

HFET 14/ Sector 14

';:-‘j' i PRI FEETF T, 3T oA Ry ZARFT/ Dwarka SRS/ India

Hh R / Office of The Controller General ZIHTY/ Tel: +911125300205
FRTEIAeT s Patents, Designs & Trade Marks $3Y9 / E-Mail : cgoftice in@nic,
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Department for Promotion of Industry and Internal Trade

HE&AT/ No. CGPDTM-1101 8(11)/1 /2022-CGP0/ +5)

OFFICE ORDER

&= /Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Santanu Dey, Joint Controller of
Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Dclh_l

Kol}:ata

2 Sh. Santanu Dey will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3. Sh. Santanu Dey is not eligible for TA/DA and other benefits attached to the
transfer on own tequest except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/0 CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi vetsion follows.

6. Guard file.
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Department for Promotion of Industry and Internal Trade

HEAT/ No. CGPDTM-11018(1 1)/1/2022-CGPO/ 352 feaTe/Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Gourab Majumder, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Delhi Kolkata

2 Sh. Gourab Majumder will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Sh. Gourab Majumder is not cligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Ki;rbin/chy)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
0O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 35 3 f&#1% / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Raghavendra Madasetty,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Delhi Chennai

2 Sh. Raghavendra Madasetty will report to Head of Office of Chennai to work
in the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Sh. Raghavendra Madasetty is not eligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules and/or
DoPT Guidelines in the matter of request transfer,

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Zandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

II-)Icad of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 75y &A1/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Pratap Chandra Barad,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri. Pratap Chandra Barad will report to Head of Office of Delhi to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri. Pratap Chandra Barad is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumy)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Niranjan Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Niranjan Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri. Niranjan Kumar is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendrifmﬁndey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HTAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 51 f&aAT®/Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Vinay Shankar Rai, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Vinay Shankar Rai will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri. Vinay Shankar Rai is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra I%ﬁ;ey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

3. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Anil Tagale, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shti. Anil Tagale will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3 Shri. Anil Tagale is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Niraj Kumar Singh, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2, Shri. Niraj Kumar Singh will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3. Shri. Niraj Kumar Singh is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

1. I?Iead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 159 f&aTh /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Saurabh Dwivedi, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Saurabh Dwivedi will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri. Saurabh Dwivedi is not eligible for TA/DA and other benefits attached to
the transfer on own tequest except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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T/ No. CGPDTM-11018(11)/1/2022-CGPO/ F6o f&sth /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Praveen Patidar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Delhi

2 Shri. Praveen Patidar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3 Shri. Praveen Patidar is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

o] |

(Satyendra Kumdr Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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"I/ No. CGPDTM-11018(11)/1/2022-CGPO/ 14| &/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shei. Pratik Sharad Hendre,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Chennai Mumbai

2. Shri. Pratik Sharad Hendre will report to Head of Office of Mumbai to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri. Pratik Sharad Hendre is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Gurvinder Singh, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2. Shri. Gurvinder Singh will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shti. Gurvinder Singh is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Sawendrﬁﬁndeﬁ
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(1 1)/1/2022-CGPO/ 343 & /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Anish Raj, Assistant Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Anish Raj will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

% Shri. Anish Raj is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumz Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEAT/ No. CGPDTM-11018(11)/1/2022-CGPO, (4 &1/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Smt. Anita Devi, Assistant Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Smt. Anita Devi will report to Head of Office of Delhi to work in the Examination
group of officer’s discipline, except or otherwise work allotted in eatlier office orders,

3. Smt. Anita Devi is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumz Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TET/ No. CGPDTM-11018(11)/1/2022-CGPO/ FL§~ f&&Ta/Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Sandan Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri. Sandan Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri. Sandan Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEIT/ No. CGPDTM-11018(11)/1/2022-CGPO/ F6 b &I/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Niraj Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Niraj Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

. Shri. Niraj Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendrifnj‘/?amley)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4, Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ F+b3

OFFICE ORDER

&1 / Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Ms. Sonia Sharma, Examiner of
Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting |

Chennai Delhi

2. Ms. Sonia Sharma will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

i Ms. Sonia Sharma is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ #4§ f&eTTeh / Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Abhijit Das, Deputy Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting |
Chennai Kolkata

2. Dr. Abhijit Das will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Dr. Abhijit Das is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra f;:':mey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
0O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HETT/ No. CGPDTM-11018(11)/1/2022-CGPO/ F49 &/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Rajiv Kumar Singh, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2. Shri. Rajiv Kumar Singh will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3. Shri. Rajiv Kumar Singh is not eligible for TA/DA and other benefits attached to

the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kuer Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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&/ No. CGPDTM-11018(11)/1/2022-CGPO/ F }o f&11%/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Sudip Jyoti Sahu, Joint
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Sudip Jyoti Sahu will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3 Shri. Sudip Jyoti Sahu is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai,

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.



OEe dlefas duar sET
.i? BOUDDHIK SAMPADA BHAWAN
. CaTeat 32/ Plot No. 32
dicfis duer
— GOVERNMENT OF INDIA HFeT 14/ Sector 14
e S s 2RI Lo eEy THEd, HfTew R R SdR&T/ Dwarka #Rd/ India
stofsaater Office of The Controller General ZIHTY / Tel: +911125300205
FRFE AN T H
Patents, Designs & Trgde Marks §-39 / E-Mal : cgoffice.in@nic.in

INTELLECTUAL PROPERTY aforsg 3R e Fara ATHIFT / Website: wwwipindia.gov.in
INDIA Ministry of Commerce & Industry
et St o sedhr wate A FaRe saR Rwmr
T Department for Promotion of Industry and Internal Trade

HEET/ No. CGPDTM-11018(11)/1/2022-CGPO/ 33| feaTh/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Soumen Ghosh, Joint
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Soumen Ghosh will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri. Soumen Ghosh is not eligible for TA/DA and other benefits attached to the
transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks and GIL.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

{5 Il-Jlead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNII PM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEIT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 33 2. f&eATeh /Date:07.07.2025
OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Abhishek Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Abhishek Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in calier office
orders.

3. Shri. Abhishek Kumar is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 333 &R/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Santosh Kumar, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Santosh Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

2 Shri. Santosh Kumar is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendri:.fz;l’andey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 334 a1/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Subhankar Panda, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Subhankar Panda will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri. Subhankar Panda is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kum:; Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNTIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbiai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ 11§ 1%/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Harshita Chanda, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Dr. Harshita Chanda will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3 Dr. Harshita Chanda is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumz Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

feaTeh /Date:07.07.2025

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Vikas Verma, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Delhi

2. Shri. Vikas Verma will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3. Shri. Vikas Verma is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

(Satyendra Kumar;Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Marks and GI.

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Manish Anand Sharma,
Assistant Controller of Patents & Designs at own cost in the same capacity with
immediate effect.

Present location of posting | New location of posting
Chennai ' Delhi

2. Shri. Manish Anand Sharma will report to Head of Office of Delhi to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3 Shri. Manish Anand Sharma is not cligible for TA/DA and other benefits
attached to the transfer on own request except or otherwise mentioned in FR Rules and/or

DoPT Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/0 CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Nazir Hussain, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri. Nazir Hussain will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3. Shri. Nazir Hussain is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumaj Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file,
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri. Pushpender Singh, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri. Pushpender Singh will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri. Pushpender Singh is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendraf;‘:j;;dey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi - for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file,
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HEAT/ No. CGPDTM-11018(1 1)/1/2022-CGPO/ 190 f&aT®/Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shii. Ram Kishan, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Delhi

2 Shri. Ram Kishan will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3 Shri. Ram Kishan is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai,

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Smt. Paulami Ghosh, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2, Smt. Paulami Ghosh will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3, Smt. Paulami Ghosh is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar iandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad,

2.1T Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows. [

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Ankit Srivastava, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Ankit Srivastava will report to Head of Office of Delhi to wotk in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3 Shri Ankit Srivastava is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ F 9% f&a11%h / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Lokesh Sisodiya, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Ahmedabad

2, Shri Lokesh Sisodiya will report to Head of Office of Ahmedabad to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

g | Shri Lokesh Sisodiya is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Nitish Gupta, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Nitish Gupta will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri Nitish Gupta is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Matks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Smt
Anjalika Rajput, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect,

Present location of posting | New location of posting
Kolkata Delhi ]

2. Smt Anjalika Rajput will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Smt Anjalika Rajput is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows,

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1 /2022-CGPO/§ o0 fee11e/ Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/ 17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Sanjeet Kumar Mahto, Assistant Controller of Patents & Designs at new location in
public interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Sanjeet Kumar Mahto will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Sanjeet Kumar Mahto is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of T™, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNI IPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbiai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Narvada Singh, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Narvada Singh will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Narvada Singh is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 2s2 f&aT® /Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Sonu Kumar, Examiner of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2, Shri Sonu Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Sonu Kumar is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

&=t /Date:07.07.2025

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/ 17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Mohit Jainth, Examiner of Patents & Designs at new location in public interest in the

same capacity with immediate effect.

Kolkata Delhi

Present location of posting [ New location of posting

2. Shri Mohit Jainth will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders,

3. Shri Mobhit Jainth is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

(Satyendrﬁ(’lmndey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Marks and GI.

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018 (11)/1/2022-CGPO/ oY f&sTe / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Paten ts, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/ 17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Rakesh Kumar, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2. Shri Rakesh Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Rakesh Kumar is eligible for TA /DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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INDD} R— Ministry of Commerce & Industry
Cooumed o s s 3eART Hata 3R HeRe =R R
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"E&AT/No. CGPDTM-11018 (11)/1/2022-CGPO/ §o$~ f&aT% / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
NIKHIL RANJAN, Examiner of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri NIKHIL RANJAN will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3, Shri NIKHIL RAN]JAN is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2.1T Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows,

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Rakesh Chandra Joshi, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting [ New location of posting
Kolkata Delhi

2. Shri Rakesh Chandra Joshi will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office
orders.

3 Shri Rakesh Chandra Joshi is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumz Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HE&AT/No. CGPDTM-11018 (11)/1/2022-CGPO/ §oF f&sTh/ Date:07.07.2025
OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Mrs,
Garima Shah, Examiner of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Mumbai

2. Mrs. Garima Shah will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

2 Mrs. Garima Shah is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra KumZ Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. 1T Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 808 f&aT® /Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Shiv Mohan Saini, Examiner of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2 Shri Shiv Mohan Saini will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Shiv Mohan Saini is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendrail:nbj};ndey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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INDIA ) Ministry of Commerce & Industry
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|EAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 8 o4 f&=Ti® /Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Sudhir Kumar Jayaswal, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of postin
Kolkata Delhi

2, Shri Sudhir Kumar Jayaswal will report to Head of Office of Delhi to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3 Shri Sudhir Kumar Jayaswal is cligible for TA/DA and other benefits attached
to this transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendragliﬁfl'andey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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TEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 8 lo f&&T% / Date:07.07.2025
OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-2401 7/17/2024-1PR-1
dated 04.07.2025, the Competent Authotity has approved the transfer & posting of Shri
Sandeep Kumar Yadav, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2, Shri Sandeep Kumar Yadav will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Sandeep Kumar Yadav is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ § ) f&a11% /Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Vikram Singh, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2, Shri Vikram Singh will teport to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri Vikram Singh is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (1 1)/1/2022-CGPO/ 812 f&st / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/ 17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Sumit Kumar, Examiner of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting | New location of posting
Kolkata Delhi

2. Shri Sumit Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Sumit Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ ) 3 fet1%/ Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No, P-24017/ 17/2024-1PR-]
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Sh.
Susanta Das, Deputy Controller of Patents & Designs at new location in public interest

in the same capacity with immediate effect.

Present location of posting

New location of posting

Delhi

Kolkata

3 Sh. Susanta Das is eligible for TA/DA and other benefits attached to this transfer

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

Copy to:-

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of above mentioned officer.
3. Hindi version follows.

6. Guard file,
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/81Y fe&&11% / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-2401 7/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Ms.
Shraddha Turkar, Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Delhi Mumbai

2. Ms. Shraddha Turkar will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3, Ms. Shraddha Turkar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbiai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Sh.
Praful Kumar Manwatkar, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Delhi Nagpur

2. Sh. Praful Kumar Manwatkar will report to Head of Office of Nagpur to work
in the Examination group of officet’s discipline, except or otherwise work allotted in earlier
office orders.

3 Sh. Praful Kumar Manwatkar is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade

Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Samir Kumar Choudhary, Assistant Controller of Patents & Designs at new location
in public interesr in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Samir Kumar Choudhary will report to Head of Office of Kolkata to work
in the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

. Shri. Samir Kumar Choudhary is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade
Marks and GI.

(Satyendra Kumar Pandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGN IIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2.IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.
6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Randhir Kumar, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect,

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Randhir Kumar will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

: Shri. Randhir Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kum Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/ 17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Pushpendra Chouhan, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2, Shri. Pushpendra Chouhan will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri. Pushpendra Chouhan is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumarjiandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. 1T Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

f&aITeh / Date:07.07.2025

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Ms.
Meenu Yadav, Examiner of Patents & Designs at new location in public interest in

the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Delhi

2 Ms. Meenu Yadav will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3. Ms. Meenu Yadav is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of T™, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri,
Subhadip Das, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2, Shri. Subhadip Das will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri, Subhadip Das is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Ifr::?a;:ley)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad. :
2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 82 | =TT /Date:07.07.2025
OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Chandrakant Hansdak, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Chandrakant Hansdak will report to Head of Office of Kolkata to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri. Chandrakant Hansdak is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Jay Kamal Patel, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2. Shri. Jay Kamal Patel will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri. Jay Kamal Patel is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

fesTTeh/ Date:07.07.2025

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the TP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Mayank Meena, Examiner of Patents & Designs at new location in public interest in

the same capacity with immediate effect.

Chennai Delhi

Present location of posting | New location of posting

2. Shri. Mayank Meena will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office

orders.

3. Shri. Mayank Meena is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GIL.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the P office vide No. P-24017/17/2024-1PR-]
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri.
Vijay Kumar Prajapati, Examiner of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Kolkata

2 Shri. Vijay Kumar Prajapati will report to Head of Office of Kolkata to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Shri. Vijay Kumar Prajapati is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Eandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file,
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TEIT/No. CGPDTM-11018 (11)/1/2022-cGPo/ 82§ &1 / Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Ayush Verma, Examiner of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri Ayush Verma will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

2 Shri Ayush Verma is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/0 CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file,
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HET/No. CGPDTM-11018 (1)1 /2022-CGPO/ 82 4 f&&1% /Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Avinash Kumar, Examiner of Patents & Designs at new location in public interest in
the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2 Shri Avinash Kumar will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Shri Avinash Kumar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendri:‘rz;;andey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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HEAT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 22F

OFFICE ORDER

f&aTTeh /Date:07.07.2025

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-I
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Amit Kumar Gupta, Examiner of Patents & Designs at new location in public interest

in the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Kolkata

2, Shri Amit Kumar Gupta will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in eatlier office

orders.

3 Shri Amit Kumar Gupta is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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'\Ci?sTIIT/No. CGPDTM-11018 (11)/1/2022-CGPO/ 8 2_3 ﬁFI'iEF/ Date:07.07.2025

OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the TP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Jaiprakash Yadav, Examiner of Patents & Designs at new location in public interest

in the same capacity with immediate effect.

Present location of posting | New location of posting

Chennai Delhi

2. Shri Jaiprakash Yadav will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3 Shri Jaiprakash Yadav is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

(Satyendra Kumar Pandey)
Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment

Copy to:-

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website,
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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INTELLECTUAL PROPERTY afors 3R 3g@hr sare BUHTRE / Wokebtor wrowvigiogie s
m?m — Mir}istry of Comrr.nerce & Industry

Geographical Indications / Copyright 3T Hats 3R WaRF =wNuR BsmT

RGNIEM Department for Promotion of Industry and Internal Trade

HEET/No. CGPDTM-11018 (1 1)/1/2022-CGPO/ §29 f&aTi®h /Date:07.07.2025
OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-IPR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Shri
Vivek Gautam , Assistant Controller of Patents & Designs at new location in public
interest in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2. Shri Vivek Gautam will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3 Shri Vivek Gautam is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumat Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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SR e Patents, Designs & Trade Marks $-319 / E-Mail : cgoffice in@anic,
INTELLECTUAL PROPERTY aorsT AR 3e@T Haraw TR et e
NDIA Ministry of Commerce & Industry / Webslte: swrwipindingov.n
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i Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018 (i 1)/1/2022-CGPO/8 3o f&aT® /Date:07.07.2025

i OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Sh
Jugal Kishore, Examiner of Patents & Designs at new location in public interest in the
same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

& Sh Jugal Kishore will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Sh Jugal Kishore is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

3. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Pursuant to revised transfer policy for Group ‘A’ officers of Patents, Designs, Trade
Marks and Geographical Indications in the IP office vide No. P-24017/17/2024-1PR-1
dated 04.07.2025, the Competent Authority has approved the transfer & posting of Sh
Yogendra Pratap, Examiner of Patents & Designs at new location in public interest
in the same capacity with immediate effect.

Present location of posting | New location of posting
Chennai Delhi

2. Sh Yogendra Pratap will report to Head of Office of Delhi to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

2 Sh Yogendra Pratap is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kumar Pandey)
Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file,
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OFFICE ORDER

Upon consideration of request, Shri Rajeev Ranjan Shukla, Sr. Examiner of T™, GI & CR,
Trade Marks Registry, Mumbai is hereby transferred to Trade Marks Registry, Delhi with
immediate effect, He shall report to Head of Office, Trade Marks Registry, Delhi and shall
carry out the work assigned by the office. This transfer is on his own request.

This issues with approval of competent authority.

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment

O/o CGPDTM
To,

Shri Rajeev Ranjan Shukla, Sr. Examiner of Trade Marks, GI & Copyright

Trade Marks Registry, Mumbai
Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

IT Division, Patent Office, Delhi — for uploading on official website.

. Pay & Accounts Officer, PAO, Mumbai.

Personal file.

Hindi version follows.

Guard file.
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OFFICE ORDER

Upon consideration of request, Smt. Sarika S Kadam, Assistant Registrar Trade Marks
Registry, Chennai is hereby transferred to Trade Marks Registry, Delhi with immediate
effect. She shall report to Head of Office, Trade Marks Registry, Delhi and shall carry out the
work assigned by the office. This transfer is on her own request.

This issues with approval of competent authority.

(S.K.Panzey)

Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment
O/o CGPDTM
To,
Smt. Sarika S Kadam, Assistant Registrar, Trade Marks, GI & Copyright
Trade Marks Registry, Chennai

Copy to:-

1. Head of Office, Trade Marks Registry Chennai, Delhi, Kolkata, Mumbai, Ahmedabad &
RGNIIPM, Nagpur.

. IT Division, Patent Office, Delhi — for uploading on official website.

- Pay & Accounts Officer, PAO, Mumbai.

. Personal file.

Hindi version follows.

Guard file.
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ST e Patents, Designs & Trade Marks §A9 / E-Mail : cgoffice.in@nic.i
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Madhu Babu Bejjam, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Nagpur Chennai

2 Sh. Madhu Babu Bejjam will report to Head of Office of Chennai to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3. Sh. Madhu Babu Bejjam is not eligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

-+ This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra K'jflil’/m;ey)
Senior Joint Registrar of ™, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi. Ko : i

Trade Marks Registry, Ahmedabad. e e e €
2. IT Office, Delhi — for uploading on officia] website,

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer,

5. Hindi version follows.

6. Cuard file.
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%%kLECWAL ot Ministry of Commerce & Industry
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s Department for Promotion of Industry and Internal Trade

FEa/ No. CGPDTM-1 1018(11)/1/2022-CGPO/ 1332 iR/ Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Aurhorit.y has
approvcd the transfer & posting at new location of Sh. Krishn_endr.a S.mgh, lAsmstant
Controller of Patents & Designs at own COst in the same capacity with immediate effect.

Present location of posting | New location of posting

!..!l

2, Sh. Krishnendra Singh will repott to Head of Office of Delhi to W01:‘k in the
Fxamination group of officer’s discipline, except Of otherwise work allotted in eatlier office

orderts.

3. Sh. Krishnendra Singh is not ligible for TA/ DA and other benefits attached to
the transfer on own request except ot otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GL
(Satyendra Kumat Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
0O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office Chennai, Delhi, Kolkata, Mu i
: g A , Mumbai, RGNIIP
Trade Marks Registry, Ahmedabad. o

2. IT Office, Delhi — for uploading on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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WIS Patents, Designs & Trade Marks §-39/ E-Mail : cooffice.indinic
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HEAT/ No. CGPDTM-11018(11)/1/2022-CGPO/ F38Y f&a1 /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Kailash Chand Bairwa, Assistant
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Nagpur Kolkata

2. Sh. Kailash Chand Bairwa will report to Head of Office of Kolkata to work in
the Examination group of officer’s discipline, except or otherwise work allotted in earlier
office orders.

3 Sh. Kailash Chand Bairwa is not eligible for TA/DA and other benefirs attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra Kum:i Pandey)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Dr. Shyam Kumar Barik, Deputy
Controller of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting | New location of posting
Nagpur Kolkata

Z Dr. Shyam Kumar Barik will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office
orders.

3. Dr. Shyam Kumar Barik is not eligible for TA/DA and other benefits attached to
the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4, This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.
(Satyendra my)
Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM
Copy to:-

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of above mentioned officer.

5. Hindi version follows.

6. Guard file.
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Department for Promotion of Industry and Internal Trade

HEIT/ No. CGPDTM-11018(11)/1 /2022-CGPO/ 3 §¢ {11 /Date:07.07.2025

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Sh. Jayant Anand, Deputy Controller
of Patents & Designs at own cost in the same capacity with immediate effect.

Present location of posting

New location of posting

Nagpur

Kolkata

2 Sh. Jayant Anand will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline, except or otherwise work allotted in earlier office

orders.

3 Sh. Jayant Anand is not eligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller General of Patents, Designs, Trade

Marks and GI.

Copy to:-

(Satyendra Kumar tandey)

Senior Joint Registrar of TM, GI & CR
Head of Administration & Establishment
O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for uploading on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of above mentioned officer.
5. Hindi version follows.

6. Guard file.



